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[Ma. SpE.Aua in the Chair] 

ORAL ANSWERS TO QUESTIONS 

NEW METHOD OF DEEP-SEA FISIDNG AT 

!\IANDAP;'M AND ALLEI'PY, COCHIN 

"1471. SHRI MANGALATHUMA-
DAM: Will the Minister of FOOD AND 
AGRICULTURE be pleased 10 state : 

(.) whether a new method of fishing 
programmes has been lried at Mnndapam 
in deep·sea Ii.hing and a pe:uliar fish hal 
been found which cosls Rs. 2,000 per 
tonne and is very much liked in foreian 
countries; 

(b) if so, whether such experiment. 
have been/are being made in Alleppy and 
Cachin in Kerala; and 

(c) if so, the details thereof? 

11IE MINISTER OF STATE IN THE 
MINISTRY OF FOOD, AGRICULTURE, 
COMMUNITY DEVELOPMENT AND 
COOPERATION (SHRI ANNASAHIB 
SHINDE): (8) to (e). A statement is 
laid on the Table of the Sabha. 

STATEMENT 

(a) Yes, Sir. Trawling tor deep-sea 

lobster has been tried off Mandapam by an 
Indo-Nonvegian Project vesae!. Frozen 
lobster tails and lobster meat fetch about 
Rs. 20,000 and not Rs. 2.000 pcr tonne in 
foreign markets. 

(b) Trawling in deep water for lobster 
has been tried from Capc Comorin to 

Cannanore. Rich grDUIIds have beea IOQt-
cd particularly off 0.';1011. 

2 

(c) The experimental prosrammc COIl-

sisls of systematic trawlina: with a 8th 
trawl at a depth of 100-200 fathoms. 
Surveys made so far have  indicated occur-
rence of a species oi deep-sea lobster at 
cenain roughly constant depths. 'I'bo catch 
per hour in the lobster grounds located at 
these depths ranged from 190 to 300 lilo-
grammes. 

SHRI MANGALATHUMADAM : Whitt 
are the important decisions made a~ the 
recent seminar on deep-Ra fishing held at 

Ernakulam and what steps have Govern-
ment taken on tbose decisions? 

SHRI ANNASAHIB SHINDE : The 
seminar on ee ~a fishing cannot obvious-
ly take decisions. The seminar has made 
some recommendations and the Govern-
ment of India i. examining thoac recom-
mendations. We have assured that the 
Governmen,t will attach the highest import-
ance to Ihe recommendations since .11 ex-
perts dealing with deep-Bea rn.'hing ~r  

represented at the seminar. 

SHRI MANGALATHUMADAM: \\IlIa! 
are the i r e ~n  made at Cochia to 
develop the fishing facilities there specially 
in deep-sea fishing? 

SHRI ANNASAHlB SHlNDE : Tho pro-
posal for constructing a harbour for lIIhing 
al Cochin is at a very .IIdlch tldvllllCell 
stage. Even without that, some trawlers 

are now operating al Cocbin. Theltl are 
also procclll8ing facilities available al Cochin. 
As is well known to the hon. Member biIII-
self, Cochin is one of the centres in the 
country from which very larlC quantities of 
fish are exported all the world "vcr. 

SHRJ S. KANDAPPAN : I find from the 
slatement that frozen lobster tails and lobs-
ter meal fetch about Rs. :ZO,OOO and not 
Rs. 2,000 per tonne in foreign markets. 
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We all know that the export of fish is. of 
late, picking up and fetching very good 

amount of foreign exchange. In view of 
that, I would like to know whether the 
Government is in a position to considerably 
improve tbe catching with regard to this 
particular deep-sea catching and, if so, 
what are the measures they have taken. 
Secondly. I would like to know whether 
there is any proposal mooted by the Gov-
ernment ·to shift the research headquarters 
at Mandapam and locate it at some h~r 

place and, if so, why 7 

SARI ANNASAHIB SHINDE : As far 
as the development of deep-sea fishing is 
concerned. the Government has very ambi-
tious plans during the next four years. 
It is proposed to put in about 300 trawlers 
in the ee ~ea  and the necessary surveys 
have been carried out both on the west and 
east coasts for locating the grounds with 
rich fishing potential. As far as the other 
question of shifting some research centre 
is concerned, I will require notice. 

SHRI S. KANDAPPAN : It is very rele-
vant, Sir. About a week back I gave notice 
of a question inquiring whether there is any 
proposal to sbin this headquarters be-

cause I gathered from some sources that 
there is such a proposal. That question 
was disallowed, I was informed by the 
Ministry through Lok Sabha Secretariat that 
it is difficult to accept my question. Now 
the hon. Minister says that if notice is 
given, he is prepared to accept it. Tbese 
are two contradictory statements. I want 
your ruling on this. 

MR. SPEAKER: Many times short 
notice questions are not accepted, but when 
we put them under the rules, sometimes We 
PII! them in the general list, they are ac-
cepted. That is not a very unusual thing. 

SHRI S. KANDAPPAN : The informa-
tion given to me by the Agriculture Minis-
try through the Lok Sabha office was that 
the Ministry found it difficult to accept my 
question,. That was the reply I got. I am 

prepared to produce that note. But the 
Minister' says that he is prepared to accept 
notiee. 

MR. SPEAKER: The difliculty is re-
moved. 

SHRIMAU SUSEELA GOPALAN: I 
would like to know as to what are the re-
commendations of tbe Polish team. Has 
any action been taken on those recommen-
dations? If not, what is the reason? 

SHRI ANNASAHIB SHIN DE: Various 
teams from foreign countries whicb are 
friendly to us i~i  our country and do 

make suggestions from time to time. As 
to exactly what the recommendations of the 
Polish team are I will have to look into. 
At the mome'!; the information is not 
available. 

SHRI P. VISWAMBHARAN: Sir, it is 

slated in the answer: 

"Trawling in deep water for lobster 
has been tried from Cupe Comorin to 
Cannanol'c. Rich grounds have been 

located parlicularly off Quilon." 

Sir. Kerala has JO'," of the coastline of 
Ihe country and 1l accounts for 40% of 
the entire fish catch of the country and 
85% of the export of marine products is 
done from Kerala. Kerala Govornment has 
submitted a scheme costing Rs. 306 crores 
covering a period of 20 years for develop-
ment of fisberies. In this context may I 
know from the Minister as to what is the 
reaction of the Government of India to 
this mll.stcr plan submitted by the Kerala 
Government and secondly, what particular 
steps are thc Government of India taking 
to develop this lobster catch in this Cape 
Com orin to CanmlDore coastline. particu-
larly in tbe Quilon coast on commercial 
hasis ? New experiments, I think, are taking 
place. I would like to know what steps 
Government are taking to catch lobster aD 
commercial basis and when that commer-

cial production will start? 

SHRI ANNASAHIB SHINDE : As I WDS 
telling earlier, Government has a very 
ambitious plan to take deep-sea fishing. It 

is planned to have 300 trawlers in the 
next four years. We have also 
succeeded in producing inc:\ipnous 
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trawlers and orders for 40 trawlers 
have heen placed on indiaenous manufac-
turers. Tben we have also a plan to im-
port 30 trawlers. To exploit tbese grounds 

Government can only ~ i  indicate the 

possible areas .and tbe purpose of survey 
is to indicate' the rich potential of the areas 
so that the parties who are in the fishing 

industrY can take advantage of it. Even the 
Kerala Fisheries Corporation can take 
advantage. 

SHRI LOBO PRABHU : Sir, only 5% of 
our deep·sea fishing is at present utilised, 

I am glad to hear the  Minister say that 
there is an ambitious programme and 300 
trawlers likely to be activated in the next 4 
years. I would like to refer the Minister 

to the fact that during the last H years my 
district has heen waiting fOI' one trawler 

and the trawler which was produced was 
without staff and. there/'ore. it wa~ given to 
the neighbouring di:,lrict of North Kanara. 

Therefore, I would like to know from the 
Minister firstly whether the 400 trawlers 

are going to be produced or imported. 
Secondly, what arrangements is he going to 
make to train staff simultaneously because 
you cannot have trawlers wilhout men 1 

SHRI ANNASAHIB SHINDE: Sir. the 
figure 1 mentioned MIS not 400. but 300 
trawlers and I know the hon. Member bas 
taken lot of interest and he is in correspon-
dence with me also. What are the training 

arrangements to be made, what are the 
personnel required.·-all these aspects bave 
heen looked into. A reference was made 
I!y some hon. Member to seminar and 
this seminar went into all these problems 
and I am satisfied that the arrangements 
which we have made we would be in a 
position  by and large to meet the require' 
nlents of these developmental activities 
which are proposed to be taken up. 

SHRI K. NARAYANA RAO: Fish has 
a good export possibility. In Andhra area 

there are abundant deposits of fish. But 
the Centre ha. not shown any interest nnd 

Ihe development of fisheries ill Andbra 
coast. In the light of this may I know 
wbether the Government of Andhra Pra-
desh have made lIny proposals to the Cen-

tral Government? If so, what is the reac:-
tion of tbe Central Government thereto? 

MR. SPEAKER : How is tbis connected 
with the Kerala question 1 

SHRI P. GOPALAN :  I do not know 
whether Government is aware of the fact 
that the fishing industry in Kerala is facing 
a very serious danger and the small entre-
preneurs in this field are being puahed out. 
Tatas bave already been allowed to set up 

a fishing plant in Kerala. Not only Talas, 
but Union Carbides which is a forci,ont 
monopoly concerned subsidiary or Dupond 

of USA is allowed to set up another plant 
in Kerala. Therefore, I would like to know 
as to what steps Government proposes to 
lake ·to sec that the small entrepreneurs 
who are responsible for the growth of this 
industry in Kerala are not pushed out of this 

field and monopoly interests arc not allow-
ed to prospCT or grow. 

SHRI ANNASAHIB SHIN DB: I have 
all sympathies regarding the pOint made by 
the hon. Member. I hope the hOll. Mem-
ber will appreciate that every small party 

cannot go into the deep sea heca\J8C of the 
risk involved in it. As was mentioned by 

one of the hon. Members, not even 5% of 
the deep· .... a resources are being ClIPlolted 

in the country. As far as nearer areaa are 

concemed we can possibly reserve thoe 
areas for small fishermen and their interest 
can be protected. But as for as deep-sea 

fishing is concerned we should encourallC 
small as wei as big parties to take to deep-
sea fishing. No curb whatsoever i. de.ir-
able in exploiting wealth in deep tlCaf. 
Other countries arc exploiting the resources 

from the Indian ncean. 

SHRI p. GOPAL:\N : My question h;" 
not bee" answered. Why cannnt Govern· 
ment take some initiative in this field and 

«ee that monopolies are not allowed to 
prosper in this field? hat i~ what I want 
to know from the Minister. 

MR. SPEAKER: He has replied. Next 
quation. 




